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bank's pavillion at Ardh Kumbh Mela at
Haridwar was constructed with substandard
material, payments were made to the
advertising agencies even when hoardings
were not displayed, gifts were presented to
VIPs and media persons without maintaining
any records and banners' of the bank were
displayed behind one of the counters serving
drinks on the occasion of Gunners Day
celebrated by Artillery Brigade of the Army at
Delhi in 1991.

The bank has examined the allegations
contained in the report and has found them to
be totally unfounded and baseless. The Bank
has also sent a rebuttal to the editor of the
"Jansatta". As no irregularity has been
committed, the bank does not propose to take
any action against the Assistant General
Manager (Public Relations). However, the
bank has stated that the publishing of the
news-item is the handiwork of a disgruntled
officer who at the material time was posted in
the Public Relations Department.
Departmental action against this officer has
been initiated.

Overcharging by Companies

3730. SHRI DEBABRATA BISWAS: Will
the Minister of FINANCE be pleased to state:

(a) whether in view of the overcharging
by the companies producing consumer
items, Government propose to take steps
to further safeguard the interests of the
consumers;

(b) if so, what are the details thereof;
and

(¢) if not,
for?

what are the reasons there

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE AND THE
MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS (DR.
ABRAR AHMED): (a) to (c) Mandatory
labelling of maximum price in all packaged
products sold in the retail market is only one
of the steps in protecting the consumer from
overcharging. However, overcharging at the
level of manufacturing or wholesale trade can
only be prevented by the competitive for-
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ces operating in a free market. Only in case of
selected  essential  articles does  the
Government intervene to bring about
moderation in prices by augmenting supplies
through imports and strengthening of PDS.

gide Fukg woh  fafiEw ¥
mfwmate watwe §  aEt W
afrm a3t g

3731. iﬂaﬁzm‘tzﬂ'ﬁe: T
faw Wt og a1F 1 FUr O
fa:

(%) wfmar gands <wndm
Foet ferfee & w @ ant & fFad
ary @fma a3 &

(=) 7ot ag wg g fv w=hw
Faima ¥ wweray @ sEmT F
FITG 4g4 AR AT F7, fErm wE
U L -

(7) #r THERX § @ qEg F
nifgmme fim Asow gl &
*m#mﬁ%o:'

(%) =fz ar,a’r aawaefr =
gt

T

faw darem & Tew g4t s
WS TW OHAY § ¥ el
(w0 smoe wgwd) : (7)) &
“(m) roz. TArT 9@ wiF Fmr
gafiqg s 9o wigma [T =
TRl IRC iR FErAS C F
g w fEy sy ¥ e sveEw
aferers s w1 oqor T Ry
ST SqET WYIT gHEAr qrAT Wi
fasoorf #® faa'rmﬁw a’rar% FITT
mfa 72 &1 s

(7) 7 (7) w== qmim’r &
- FEfONET FofEEE WY Y
s e fr P X gafr



181 Written Answers
#He Frwmfaat fifa v
g1 Tl meew o femr &y
Fgows Fafwar & gEr FavwEl @
ddtr wEgw & 2 Wierw § g9
wurferat @1 FEtE ¥ gra fEmn
ST & 1 I W e fARe
frm Nt wgaw wwfent & aew-
AT AIW Figimal. & . FETEA
# gaten A& w0

Exim Bank's Study on the Impact of Deva-
luation of Rupee

3732. SHRI SUSHILKUMAR
SAMBHAAIJIRAO SHINDE:

SHRIMATI VEENA VERMA: SHRI
RAJUBHAI A. PARMAR:

Will the Minister of FINANCE be pleased
to state:

(a) whether the Exim Bank of India has
lately conducted study on the impact of
successive devaluation of the rupee on India's
trade, including imports of oil, recession and
concessional aid and the like;

(b) if so, what are the details of the findings
thereof;

(c) what is Government's reaction thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE AND THE
MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS (DR.
ABRAR AHMED): (a) Exim Bank of India
had funded a Study on 'Exchange Rate Policy
of India 1970-92' undertaken by the Institute
for Financial Management and Research,
Madras.

(b) The summarised findings of the Study
are given in the enclosed Statement. (See
below).

(c), -The findings of the study will be kept
in view in formulating Government's
exchange rate policy, as and when necessary.

[24 AUG. 1993]
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Statement

Summarised findings of the study funded
by the Exim Bank of India on 'Exchange
Rate Policy of India 1970-92'

—the entire period 1970-92 witnessed both
nominal and real devaluation of the Rupee
(except 1979-83 when there was real
appreciation) along with implementation of
several export promotion and import control
measures. India's exports during the 70s and
80s have been determined by a host of internal
as well as external factors of which exchange
rate can be just one determinant.

—devaluation of the rupee has also been
accompanied by devaluation by a number of
developing countries who are India's major
competitors in the export of primary goods.
Competitive devaluation simultaneously by a
number of developing countries led to
depression in primary commodity prices in
global markets, deterioration in terms of trade
and drainage of real resources to service
exteraal debt.

—the external factors limiting primary
commodity exports may include the slump in
global commodity prices, the revival of
protectionism in the west and the changes in
Eastern Europe and the former Soviet Union.

—India's manufactured exports have been
constrained in the past principally by the
hitherto inward looking trade regime,
characterised by import quotas and licensing
and high tariff walls. The productivity of the
Indian economy has remained low and
worsened over time as compared with her
competitors. .The High cost structure
according to the study has been contributed by
factors, both internal and external. The
internal factors are high internal inflation, high
domestic tax rate, high real interest rate and
high import tariff.

—the other internal and external factors
which affected 'India's external sector include
the impact of three oil shocks (1973, 1979 and
1990), the deterioration of the terms of trade,
world recession, fall in concessional aid.
domestic supply and demand factors



